KARNATAKA LOKAYUKTA

NO:UPLOK-1/DE/436/2016/ARE-9 M.S.Building,

Q/-\/

Dr. B.R. Ambedkar Veecdhi,
Bengaluru - 560 001.
Date: 22-07-2019.

. : ENQUIRY REPORT : :

:: Present ::

( Lokappa N.R )
Additional Registrar of Enqiuries-9
Karnataka Lokayukta,
Bengaluru

Sub: Departmental Enquiry against 1) Smt.Jythi
Chalavadi, the then PDO, Kotur Grama
Panchayat, Dharwad taluk (Presently working
in Kalakur Grama Panchayat) and 2)Sri
Jagadish Kotur, the then Secretary, Kotur
Gram Panchayat, Dharwad taluk (presently
working in Deverahubballi Grama Panchayat) -
reg.

Ref: 1. G.0.No.RDP 529 GI’S 2016 dated 26/9/2016.

2. Nomination Order No: UPLOK-1/DE/436/2016
Dt: 05/10/2016 of Hon’ble Upalokayukta.

KK Ak wE %

This Departmental Enquiry is initiated against 1)
Smt.Jythi Chalavadi, the then PDO, Kotur Grama Panchayat,
Dharwad taluk (Presently working in Kalakur Grama
Panchayat) and 2)Sri Jagadish Kotur, the then Secretary,
Kotur Gram Panchayat, Dharwad taluk (presently working in
Deverahubballi Grama Panchayat) (hereinafter referred to as

the Delinquent Government Official for short “DGO-1 and 27).

2 In view of the Government Order cited above at
reference No.l, Honble Upalokavukta vide order dated

05/10/2016 cited above at reference No.2 has Nominated



Addl. Registrar of Enquiries-9 to framc thc charges and to
conduct the enquiry against the aforesaid DGO. Additional
Registrar of Enquiries-9 has prepared Articles of charges,
statement of imputations of misconduct, list of witnesses
proposed to be examined in support of the charges and list of
documents proposed to be relied on in support of the charges.
The copies of the same were issued to the DGO calling upon
him to appear before the Enquiry Officer and to submit
written statement of defence.

3. The Article of charges framed by the ARE-9 against
the DGO is as under :
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4. The DGO-1 and 2 have appeared on 28/1/2017 before
this enquiry authority in pursuance te the service of the

Article of charges.

5. Plea of the DGOs have been recorded and they have
pleaded not guilty and claimed for holding enquiry.

6. The DGO-1 and 2 have submitted written statement
is that,

They were working as PDO and Secretary of Koturu gram
panchayat during the year 2008. They have implemented the
NREGA work as per the guidelines and further submitted that
Lokayukta Police Officer has investigated the matter as per
the direction of the Honble Upalokayukta and they have
submitted the report that the complainant allegations are not
proved. Further stated that the accounts of the said gram

panchayat audited every year. There is no audit objection

-



regarding maintenance of the records in respect of the alleged
work under the NREGA scheme. Further the DGOs
specifically denied the charge leveled against them and also
denied the fact that they have completed the said alleged
work by using JCB. Further submitted that as per the
guidelines of the NREGA wage amount of the concerned
labour deposited in their respective bank account. Further
they have denied the fact that they had custody of the bank
pass book of the concerned labour. Further submitted that
they have not committed any misconduct or dereliction of

duty and prayed to drop the charge leveled against them.

7. The disciplinary authority has examined the
complainant  Sri. Kasimsab Rehmansab Gadad s /o
Rehmansab Gadad as Pw.l, Sri DBabasab Narasappa
Hullannavar, PI, PTS Kanapura as Pw.2 and Sri Venkatappa
s/o Boradasaiah, thc then ARLO-1, Karnataka Lokayukta,
Bangalore as Pw.3. Ex.P1 to 33 are got marked. The DGO-1
has examined as Dw.1 and DGO-2 has examined as Dw.2.
Ex.D1 to 26 are got marked.

8. The DGOs have submitted written brief. Heard the
submissions of the disciplinary authority and DGO’s side. I
answer the abové\chéfge in PARTLY AFFIRMATIVE for the

following;

9. It is the prime duty of the ﬁd'is'cif)liriary authority to prove
the charges that are leveled against the DGO.
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10. The disciplinary authority has examined the complainant
Sri.Kasimsab Rehménsab Gadad s/o Rehmansab Gadad as
Pw.l, Sri Babasab Narasappa Hullannavar, PI, PTS
Kanapura as Pw.2 af:id Sri Venkatappa s/o Boradasaiah, the
then ARLO-1, Karnataka Lokayukta, Bangalore as Pw.3.
Ex.P1 to 33 are got marked.. The DGO-1 has examined as
Dw.1 and DGO-2 has examined as Dw.2. Ex.D1 to 26 are got
marked. The Pw.1l deposed in his cross examination that
the DGO-1 and 2 were working as PDO and Secretary of the
gram panchayat in Koturu gram panchayat, Dharwad taluk.
Further deposed - that = in “the " year 2008 to 2014
Rs.19600000/- grarit released by thé government under the
NREGA scheme to :the said gram panchayat the DGOs
colluded with the Président and Vice president only pay the
amount of Rs.100/- to 200/- per day to the labours the
remaining amount was used for their own. Further deposed

that the DGOs completed the said work by using the JCB.

11. Pw.1 further deposed in his cross examination that he
has no job card to work under MGi,\IREG scheme and also
they have not produced thel copy of his pass book to show
that they have received the Rs.100/- or Rs.200/- under the
said schem_e. Furthep submitted. that he has not made any
complaint :before the . ombudsman in respect of the
nonpayment of the wage anjl_o-,qﬁt under the said scheme and
said allege_q___ ‘work V\;zer;_g, ;1_6»1;.1(;..: by: t_using JCB. Further
deposed that he, wasunabletosayr)whlch JCB and belongs

to whom was used by the DGO for completing the said work.
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12. Pw.2 is the 1.O who submitted the report along with
Ex.P5 to 32 documents he has deposed in his evidence that
he has personally visited Koturu gram panchayat on
16/7/2015, 20/7/2015, 6/8/2015 and inspected all
document concerned to the work done by the said gram
panchayat for the year 2012-13 and 2013-14 which were
done under the MGNREG scheme and also statement of the
labours recorded and finally he has submitted the report
along with documents as per the Ex.P5. Further submitted
that the allegation made in the complaint are not proved
and there is no misappropriation of funds by the DGOs. Fur

that he has deposed in his cross examination as follows;
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13. Pw.3 is the then Scrutiny officer who has submitted
the final scrutinhy note ini the present complaint casc, he
has deposed in the chief examination what are the facts
narrated in the section 12(3) KLA Act report. In his cross

examination he has deposed as follows;
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14. Ex.P1&2 are ' the complaint’ form No.I&II dated
11/3/2014. Ex.P3 is the copy of the complaint dated
27/11/2012 of the complainant to the DC, Dharwad
(page-109-126). Ex.P4 is the rejoinder dated 30/9/15
page-127-130.  Ex.P5 is the report dated 7/8/2015
submitted by the B:N. Hullannavar, PI, KLA, Dharwad with
documents page-131-163. Ex.P6 is the photograph page
-164. Ex.P7 is the letter dated 3/3/16 of the complainant to
the ARLO-1 Ex.P8 documents related to digging the pits in
the land of Yellappa Gulappa Udakere for planting the
mango saplings page -166-191. Ex.P9 is the documents
related to construction' of pits for planting the coconut
saplings in the land of Madivalappa Madevappa Singanahalli
page 192-209. Ex.P10 is the: documents related to
construction of pits for planting thé"coconut saplings in the
land of Irappa Aneppanavar, Singanahalli page 210-228.
Ex.P11 is the documents related to construction of pits for
planting the coconut saplings in the land of Ninganayak P.
Naikar Singanahalli 'page 229:246. Ex.P12 is the documents
related to construction of pits for planting the rose saplings
in the land ®of 'Bibinabi K Dambala, Singanahalli
page-247-291. © Ex.P13’/is’ the “documents related to
construction 'of pits for plantitig the coconut saplings in the
land of Srlrhvas D ﬁég‘é—292#309. Ex.P14 1is the
documentisi;f,é‘lét'ed” to comstrifction of pits for planting the
coconut safjliﬁ'gs' in“thelatid of Subbanna Y Devappannavar
page-310- 1325! " Ex.P15 " is the’ ‘d6cuments related to
construction of pits for planiting the teak wood saplings in
the land off Fakeerappa;: Sifiganahalli page-326-365. Ex.P16

“L/ = Frias [ e
| it
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is the documents related to leveling of play ground of
Government primary school Singanahalli page-366-462.
Ex.P17 is the documents related to repair works of Agasar
Hallad Dari, Singanahalli village page-463-549. Ex.P18 is
the documents related to-construction of pits for planting
the teak wood saplings in the land of Muktumsab
Kambaraganavi page-550-566. Ex.P19 is the documents
related to construction of pits for planting the teak wood
saplings in the land of Irappa Basavanneppa Mangalagatti,
Singanahalli page-567-585. Ex.P20 is the documents related
to construction of pits for planting the coconut saplings in
the land of Peersab Kembaraganavi page- 586-603. Ex.P21
is the documents related to construction of pits for planting
the Teac wood saplings in the land of Mehabub Subhan,
Kambaraganavi page-604-622. Ex.P22 is the documents
related to desilting of tank near Karemmadevi temple
Singanahalli page-623-696. Ex.P283 is the documents related
to construction of pits for planting the teak wood saplings in
the land of Muktumsab, Kambaraganavi, Singanahalli
page-697-712. Ex.P24 ' is the documents related to
construction of bund in the land' of Mahadevappa S.
Nadakatti, Singanahalli ‘page-713-736. Ex.P25 is the
documents related to construction of bund in the land of
Madivalappa Maharudrappa Walisunkad, Singanahalli
page-737-758. EXP2615 the  documents related to
construction of ‘bund 4if1";tl;l'e‘~'-?12":lﬁdﬁ"(:).f Madivalappa Mallappa
Walisunkad, Singanahalli p‘age;ﬁsé-???. Ex.P27 is the
documents related ito construction 'of pits for planting of

mango saplings 1n the land' of Channappa Ganvi,



Singanahalli page-778-799. Ex.P28 1s the documents related
to construction of pits for planting the teak woods saplings
in the land of farmers of Koturu village, page-800-823.
Ex.P29 is the documents related to construction of drainage
both side of the road from Jandebaba Darga to Mukbul
Kalesab House in Kotur viilage page-824-886. Ex.P30 is the
documents related to construction of pits for planting the
coconut saplings in the land of Annapurna Poojar, Kotur
village pag';e-887-905. Ex.P31 is the documents related to
construction of pits for planting the mango saplings in the
land  of . Fakeersab ' Roddannavar, Kotur  village
page-906-923. < Ex.P32 is the ‘documents related to
constructioi of one 'side drainage of road from Beeradevar
temple to Wadavadagi house in Kotur village page-924-969.
Ex.P33 is the section"'12(3) of KLA Act report page970-975.

15. Ex.D1 is the copy of the wage list related to digging the
pits in the’land of Yellappa Gulappa Udakere for planting
the mango saplings page-976-978. Ex.D?2 is the copy of the
wage list.related fo’ construction” of "pits for planting the
coconut saplings "irf the land .of Médivalappa Madevappa
Singanaheﬂli page-979-980. Ex.D3 is‘the copy of the wage
list related to construction of pits for planting the coconut
saplings in the land’ of "Irappa Atieppanavar, Singanahalli
page-981-982: Ex.D¥ is the copy of 'the: ‘wage list related to
construction of pits for plantmg the coconut saplings in the
land of -Ninganayak *P.. Ndikar™ Sifigatiahalli page-83-84.
Ex.DS is the copy of:the wage list related to construction of

pits for plariting:the tose saplings i -the land of Bibi Nabi K
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Dambala, Singanahalli page-985-991. Ex.D6 is the copy of
the wage list related to repair works of Agasar Hallad Dari,
Singanahalli village page-992-1005. Ex.D7 is the copy of the
wage list related to construction of pits for planting the
coconut saplings in the land of Srinivas Desai
page-1006-1007. Ex.D8 is the copy of the wage list related
to construction of pits for planting the coconut saplings in
the land of Subbanna Ya Devappannavar page-1008-1009.
Ex.D9 is the copy of the wage list related to construction of
pits for planting the teak wood saplings in the land of
Fakeerappa, Singanahalli page-1010-1014. Ex.D10 is the
copy of the wage list related to leveling of play ground of
Government primary school Singanahalli page-1015-1024.
Ex.D11 is the copy of the wage list related to construction of
pits for planting the teak wood saplings in the land of Irappa
Basavanneppa Mangalagatti, Singanahalli page-1025-1026.
Ex.D12 is the copy of the wage list related to construction of
pits for planting the coconut saplings in the land of Peersab
Kembaraganavi page-1027-1028. Ex.D13 is the copy of the
wage list related to construction of pits for planting the teak
wood saplings in the ‘land of Mehabub Subhan,
Kambaraganavi page—10'2"94'1030. Ex.D14 is the copy of the
wage list related to desilting of tank near Karemmadevi
temple Singanahalli page-1031-1040. Ex.D15 is the copy of
the wage list related to construction of pits for planting the
teak wood saplings:-in". the land of Muktumsab,
Kambaraganavi, Singanahalli page-1041-1042. Ex.D16 is
the copy of the wage list related to:construction of bund in

the land of Mahadevappa . S. ‘Nadakatti, Singanahalli
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page-1043-1044. Ex.D17 is the copy of the wage list related
to construction of bund in the land of Madivalappa
Maharudrappa Walisunkad, Singanahalli page-1045-1046.
Ex.D18 is the copy of the wage list related to construction of
bund in the land of Madivalappa Mallappa Walisunkad,
Singanahalli page-1047-1048. Ex.D19 is the copy of the
wage list related to construction of pits for planting of
mango saplings in the land of Channappa Ganvi,
Singanahalli page-1049-1051. Ex.D20 is the copy of the
wage list related to construction of pits for planting the teak
wood saplings in the land of Muktumsab Kambaraganavi
page-1052-1053. Ex.D21 is the copy of the wage list related
to construction of pits for planting the teak woods saplings
in the land of farmers of Koturu village, page-1054-10509.
Ex.D22 is the copy of the wage list related to construction of
drainage both side of the road from Jandebaba Darga to
Mukbul Kalesab House in Kotur village page-1060-1071.
Ex.D23 is the copy of the wage list related to construction of
pits for planting the coconut saplings in the land of
Annapurna Poojar, Kotur: village page-1072-1075. Ex.D24 is
the copy of the wage list related to construction of pits for
planting the mango saplings in the land of Fakeersab
Roddannavar, Kotur village> page=1076-1078. Ex.D25 is the
copy of the wage list related to construction of one side
drainage of road from:Beeradévar temple to Wadavadagi
house in Kotur village page-1079-1086. Ex.D26 is the copy
of the Vijaya Bank: “dccoufit statements related to the
beneficiaries Kotur Branch page 1087-1119.



16. Perused the evidence of Pw.l to 3 and Dw.1 and 2
with above said documents produced by the both sides.
The Pw.2 is the 1.O who has submitted the report dated
7/8/15 ie., Ex.P5 page -131-134. Pw.2 deposed in his
evidence that the alleged 25 works done by Koturu Gram
panchayat as per the MGNREG scheme and further he has
deposed that there is no document or mark found at the
time of spot inspection to show that the said work completed
by using the JCB without utilizing the labours. Ex.P5S
page-135-139 is the report dated 13/8/15 submitted by the
S.P, KLA, Dharwad he also stated in his report that
allegation of the complaint are not proved. The Pw.3 is the
scrutiny officer deposed in " his evidence that he has
submitted the final scrutiny note based on the EX.P6
photographs, in which thc said photograph one Hilachi
appears and some people are operating the same. But,
either Pw.1 or Pw.3 unable to say the said photographs,
pertaining to which work and on what date the said
photographs have been taken. ' There is no material
evidence to support the said Ex.P6 photos to show the said
photograph related to tyié airleg‘-ed work and DGOs have used
the machineries to C’ofr:nple‘te th:'e. work without using the
labours. The DGOs ‘produced the Ex.D1 to 25 to show that
the payment of the wage amount was paid to the concerned
labours and also produced Ex.P26 the said amount
deposited to the bank account of the concerned labour.

17. The Ex.P8 the document related to the digging the pits
to planting the mango saplings in the land of Yallappa
Gulappa Udakeri in Sy.No.42/2 measuring 4 acre 28 gunta
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in Singanahalli. As per the said document the work order
issued on 24/10/14 by the EO, TP, Dharwad the estimated
amount is Rs.40,124/-. As per the NMR (Master Roll)
No.4019 dated 26/10/13 the work starts on 26/10/13
completed on 1/11/13. Total 29 labours used for complete
the said work. Total amount of wage amount is Rs.30276/-.
Ex.P8 page-189 is the RTC to show that the said property
stands in the name of Yallappa Gulappa Udakere. Ex.P8
page-190 photographs taken at the time of digging the pits
for planting the mango saplings. The 1.O has also produced
the photographs ExP8 page-191 ‘at the time of spot
inspection. The DGO has produced Ex.D1 copy of the wage
list regarding the payment of wage amount of Rs.30276/-
and the said amount deposited to the bank account of the
labours in Vijaya Bank, Koturu branch. Perused the
documents produced by the 1.0 and DGOs the estimated
amount of the said work is Rs.40124/-. In the said amount
the amount of Rs.34124/- shown .as labour charge and
remaining Rs.6000/+ for purchasing mangoes saplings and
etc. As per the DGOs the work was completed. Out of labour
wages estimated amount Rs.34124/-, Rs.30276/- utilized for
the payment. of wage amount. But, there is no document
placed by the DGOs: re"gatﬁing“f?the purchase of mango
saplings either by the corncerfied frursery or calling quotation
to provide sa’iﬂ‘in‘gg to’the benefictaries. Further there is no
explanation givery by. the DGO’ regarding the said amount of
Rs.6000/- whether they:havé-paid the said amount or not.
Hence, they have Tesporisible for'the same.
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18. The Ex.P9 is'the document related to the digging the
pits for planting the coconut saplings in the land of
Madivalappa Mahadevappa Devappanavar, Singanahalli in
Sy.No.41/5 measuring 1 acre in Singanahalli. As per the
said document the work order was issued on 25/9/13 by
the EO, TP, Dharwad the estimated amount is Rs.24,792/-.
As per the NMR (Master Roll) No.2251 the work was started
on 30/9/13 and completed on 6/10/13. Total 16 labours
used for complete the said work. Total amount of wage
amount is Rs,17,400/-. Ex.P9 page-203 is the RTC to show
that the said property stands in the name of Madivalappa
s/o Mahadcvappa, Singanahalli. Ex.P9 page-208
photographs taken at the time of digging the pits for
planting the coconut’ saplings. The 1.O has also produced
the photographs Ex.P9 page-209 the time of spot inspection.
The DGO has produced Ex.D2 copy of the wage list
regarding the payment of wage amount of Rs.17400/- and
the said amount deposited to thé bank account of the
labours in Vijaya Bank,: Koturu branch. Perused the
documents produced by the 1.0 and DGOs the estimated
amount of the said work is Rs.24792/-. In the said amount
‘the amount of Rs.21792 /- shown as labour charge and
remaining Rs.3000/- for purchasing saplings and etc. As
per the DGOs the work was ¢ompleted. Out of labour wages
estimated amount Rs.21792/-, Rs.17400/- utilized for the
payment of wage amount.' =~ But, ‘there is no document
placed . by the DGOs regarding the purchase of saplings
either by the concerned . nursery or calling quotation to

provide saplings. to the beneficiaries. Further there is no

or
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explanation given by the DGO regarding the said amount of
Rs.3000/- whether :they' have paid (he said aunount or not.

Hence, they have responsible for the same.

19. The Ex.P10 is the document related to the digging the
pits for planting the coconut saplings in the land of Irappa
Aneppanavar, Singanahalli in Sy.No.34/5 measuring 4 acre
10 gunta in Singanahalli. As per the said document the work
order was issued on 5/11/13 by the EO, TP, Dharwad the
estimated amount is Rs.30,990 /-. As per the NMR (Master
Roll) No.4568 the work was started on 8/11/13 and
completed on 14/11/13. Total 22 (125 mans day) labours
used for complete til_e said work. Total amount of wage
amount is Rs.21,750/-. Ex.P10 page-227 is the RTC to
show that the said property stands in the name of Irappa
Aneppanavar, Singanahalli. The DGO has produced Ex.D3
copy of the wage list'regarding the payment of wage amount
of Rs.21750/- and the said amount deposited to the bank
account of the labours ‘in. Vijaya‘Bank, Koturu branch.
Perused the documents. produced by the 1.O and DGOs the
estimated amourit of the said work is'Rs.30990/-. In the said
amount the amount of Rs:21792/- shown as labour charges
and remaininig Rs.3000/¢ for purchasing saplings and etc. As
per the DGOs the work-was completed. Out of labour wages
estimated amounttjl{fs.2179,f2/‘eﬁi 'Rs.21750/- utilized for the
payment of &ége‘”aﬁmbuht. " But; theré s no document placed
by the DGOs regarding the purchrase of saplings either by the
concerned nurse,ryor calling quotation to provide saplings to
the beneﬁCiériésf.I.A?F‘u‘rfh‘efithéf'éf'?i7sfﬁ-‘6 explanation given by
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the DGO regarding the said amount of Rs.3000/- whether
they have paid the §aid amount or not. Further, the DGOs
have not produced any documents regarding the payment of
wage amount of the labour shown in the estimated
Rs.5448/- and also for ‘purchasing of saplings of Rs.750/-.

Hence, they have responsible for the same.

20. The Ex.P11 is the document related to the digging the
pits for planting the coconut saplings in the land of
Ninganaik s/o Fakeer Naik, Singanahalli in Sy.No.33/1+3
measuring 3 acre 9 gunta in Singanahalli. As per the said
document the work order was issued on 26/9/13 by the EO,
TP, Dharwad the estimated amount is Rs.24792/-. As per
the NMR (Master Roll) No,2254 the work was started on
30/9/13 and completed on 6/10/13. Total 15 (100 mans
day) labours used for: Ivcomp‘leytc—_‘the ,ss;i_d work. Total amount
of wage amount is .Rs.17,400‘/—. Ex.P11 page-244 is the
RTC to show that the' said property. stands in the name of
Ninganaik s/o Fakeer Naik, Singanahalli. Ex.P11 page-245
photographs were taken af thé time: of digging the pits for
planting the coconut saplings. The I.O has also produced the
photographs Ex.P11: page-246. the:'time of spot inspection.
The DGO has produced Ex:D4 copy of the wage list regarding
the payment of wage. amount of "Rs.8215/- and the said
amount deposited: to :the bank. dédount of the labours in
Vijaya Bank, Koturu brahch. (NMR No.740 20/1/12 to
27/9/12 teak wood pits).” Pérused the documents produced
by the 1.0 and DGOs the estimated amount of the said work
is Rs.24792/-. In the said amount the amount of Rs.21792/-

o



shown as labour charge: and ;re;maining Rs.3000/- for
purchasing saplings éndj ctc. As pcr thc DGOs thc work was
completed. Out of labour wages estimated amount
Rs.21792/-, Rs.17400/-: utilized ‘for the payment of wage
amount. But, there is no document placed by the DGOs
regarding the purchase of :saplings either by the concerned
nursery or calling quotation to provide saplings to the
beneficiaries. Further there is no explanation given by the
DGO regarding the said amount of Rs.3000/- whether they
have paid the said amount or not. Hence, they have

responsible for the same:."

21. The Ex.P12 is the document related to the digging the
pits for planting the rose s?f)lings :in the land of Bibinabi K
Dambal, Singanahalli in ‘Sy'.No.62L/ 3 measuring 1 acre 37
gunta in Singanahalli, As per the said document the work
order was issued by the EQ, TP, Dharwad the estimated
amount is Rs.97863/.. As per the NMR (Master Roll)
No.2288 the work was jstavrpg‘:d, dn_13/ 12/12 and completed
on 19/12/12. Tota1.3i.,(2:4,5u mans day) labours used for
complete the said wo,r1:<. Total amount of wage amount is
Rs.37,975 /-. As pe'r- the NMR (Master Roll) No.2478 the
work was started on .28‘/ 12 / 12:and completed on 3/1/13.
Total 17 (109 mans day) labours used for complete the said
work. Totéligs'ﬁémoﬁnt”*oif{ wage amount is Rs.16895/-.
Ex.P12 pageeiQSfSi.isf the_x’RfI‘_Cfi.;tOT'showf,that the said property
stands in the‘name of UBibinabi'*s/o Khwaja Miya,
Singanahallii?’fES?.’P‘fZ page-290 photographs were taken at

the time :of dlggmg the " pits for ! planting the coconut
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saplings. The [.O has also produced the photographs Ex.P12
page-291 the time of spot inspection. The DGO has
produced Ex.D5 copy of the wage list regarding the payment
of wage amount of Rs.37975/- and Rs.16895/- the said
amount deposited to the bank account of the labours in
Vijaya Bank, Koturu branch. Perused the documents
produced bi/ the.1.O and DGOs the estimated amount of the
said work is Rs.97863/-. In the said amount the amount of
Rs.55123.45/- shown as labour charge and remaining
Rs.42740/- for purchasing saplings, transport and etc. As
per the DGOs the work was completed. Out of labour wages
estimated amount Rs. 55123.45/-,»Rs.54870/- utilized for
the payment of wage amount. But, there is no document
placed by the NGOs regarding the purchase of saplings
either by the concerned nursery or calling quotation to
provide saplings to ‘the beneficiaries. Further there is no
proper explanation given by the ‘DGO regarding the said
amount of Rs.42740/- whether they have paid the said

amount or not. Hence, they have responsible for the same.

22. The Ex.P13 is_:t’._h.e document related to the digging the
pits for planting the .coconut saplings in the land of Srinivas
R. Desai, Singanéhalli ir,1~Sy.I;\Io.5,‘7/3;-measuring 3 acre 9
gunta in $inganalflqlli. As_per.the 'sgid .document the work
order was 1ssued0n 25/9/13 by the EO, TP, Dharwad the
estimated amountls R318594/— :As per the NMR (Master
Roll) 1\10.2256 the WOl‘k Wés -,stai‘ted on 30/9/13 and
completed on 6/ _1'0/ 13. ’i‘otal; 14 (75 mans day) labours used

for complete the said work. Total amount of wage amount is
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Rs.13050/-. Ex.P13 page-307 is the RTC to show that the
said property stands ih the name of Srinivas R. Desali,
Singanahalli. Ex.P13 page-308 photographs were taken at
the time of digging the pits for planting the coconut saplings.
The 1.O has also prOduced the photographs Ex.P13 page-309
the time of spot inspection. The DGO has produced Ex.D7
copy of the wage list'regarding the payment of wage amount
of Rs.13050/- the said amount deposited to the bank
account of the labours in Vijaya Bank, Koturu branch.
Perused the documents produced by the 1.O and DGOs the
estimated amount of the said"work is'Rs.18594/-. In the said
amount the’amount ‘of Rs:16344 /- shown as labour charge
and remaining Rs.2250/- for purchasing saplings, transport
and etc. As ‘per the ' DGOs the work was completed. Out of
labour wages estimated amount Rs. 16344/-, Rs.13050/-
utilized for the payment of wage amount. But, there is no
document placed by the DGOs regarding the purchase of
saplings either by .the concerned nursery or calling quotation
to provide saplings to the beneficiaries. Further there is no
proper explanation. given: by.:the DGO regarding the said
amount of “Rs.2250 /- whether  they: have paid the said

amount or not: /" Hence, they have responsible for the same.

e ”\_,r fvid MATE e

Z2E) The EX P14 1s the document related to the digging the
pits for plantmg the Coconut saphngs in the land of
Subbanna, s /O Yallappa Devappanavar, Singanahalli in
Sy.No.105 measurlng 3 acre l& gunta in Singanahalli. As per
the said document the work order was issued on 25/9/13 by
the EO, TP,,DhaJ:de t,he: :e,s:‘t_?;_r;nate__d;gmount is Rs.24792/-.
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As per the NMR (Master Roll) No.2255 the work was started
on 30/9/13 and completed on 6/10/13. Total 16 (100 mans
day) labours used for complete the said work. Total amount
of wage amount is Rs.17,400/-. Ex.P14 page-324 is the
RTC to show that the said property’ stands in the name of
Subbanna s/o Yallappa Devappanavar, Singanahalli. Ex.P14
page-325 photographs were taken at the time of digging the
pits for planting the coconut saplings. The DGO has
produced Ex.D8 copy of the wage list regarding the payment
of wage amount of Rs.17400/- the said amount deposited to
the bank account of the labours in Vijaya Bank, Koturu
branch. Perused the documents produced by the 1.O and
DGOs the estimated amount of the said work is Rs.24792/-.
In the said amount the amount of Rs.21792/- shown as
labour charge and remaining Rs.3000/- for purchasing
saplings, transport and etc. As per the DGOs the work was
completed. ‘Out of labour wages estimated amount Rs.
21792/-, Rs.17400/- utilized for the payment of wage
amount. But, there is no document placed by the DGOs
regarding the purchase of saplings either by the concerned
nursery or calling quotation to provide saplings to the
beneficiaries. Further there is no proper explanation given by
the DGO regarding the ‘said ‘arhount of Rs.3000/- whether
they have paid the said a"rn'otint o not. Hence, they have

responsible for the same;: 3 %

24. The Ex.P15 is the document related to the digging the
pits for planting the teak wood saplings in the land of

Fakeerappa s/o Mudakappa Lakkappanavar, Singanahalli
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in Sy.No.52/2 measi,iri'ng 2 acre 6 gunta in Singanahalli. As
per the said docu:r:i?{ent the work order was issued on
30/11/13 by the EO, TP, Dharwad the estimated amount is
Rs.60,500/-. As per the NMR (Master Roll) No.5765 the
work was started oh 2/12/13 and completed on 8/12/13.
Total 55 (326 mans day) labours used for complete the said
work. Total amount of wage amount is Rs.56724/-.
Ex.P15 page-331 is the RTC to show that the said property
stands in the name of Fakeerappa s/o Mudakappa
Lakkappanavar, Singanahalli. Ex.P15 page-364 photographs
were taken at the time of digging the pits for planting the
coconut saplings. The 1.0 ‘has also produced the
photographs Ex.P15 page-365 the time of spot inspection.
The DGO has produced Ex.D8 ‘copy of the wage list
regarding the payment of wage amount of Rs.56724/- the
said amount deposited to the bank account of the labours in
Vijaya Bank, Koturu branch:r Perused the documents
produced by -the 1.0 land DGOs the estimated amount of the
said work is Rs.60500/-. As per the DGOs the work was
completed. 2 out of = estimated . ‘amount Rs.60500/-,
Rs.56724/- utilized: for the payment of wage amount. But,
there is rioado‘cdme}if placed by the 'DGOs regarding the
purchase-of saplihgs either by!the Toncerned nursery or
calling quotation “tor provide “saplingsto the beneficiaries.
Further there isTho explanation given by the DGO regarding
the remaining of-Rs:3776 /= amount: of Rs. 3776/- whether
they have paid theé said amount ;btz:ﬁot.‘ . Hence, they have

L
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25. The Ex.P16 is the document related to leveling of the
play ground of primary school, Singanahalli village. As per
the said document the work order was issued by the EO, TP,
Dharwad the estimated amount is Rs.4 lakh. As per the
NMR (Master Roll) No.7450 the work was started on
10/1/14 and completed on 16/1/14. Total 43 (268 mans
day) labours used for complete ‘éhe said work. Total
amount of wage amo;unt is Rs.48372/-. NMR (Master Roll)
No.7449 the work was started on 10/1/14 and completed
on 16/1/14. Total 42 (260 mans day) labours used for
complete the said work. Total amount of wage amount is
Rs.46632/-. NMR (Master Roll) No.45 the work was started
on 24/4/14 and completed on 30/4/14. Total 40 (260 mans
day) labours uscd for complcte  the said work. Total
amount of wage amount is Rs.49660/-. Ex.P16
page-457-461 photographs were taken at the time of leveling
the play ground and construction of the gate of the school.
The 1.0 has also produced the photographs Ex.P16
page-462 the time of 'spot inspection. The DGO has
produced Ex.D10 copy -of. the wage list regarding the
payment of wage. amount 'of Rs.48372/-, Rs.46632/- and
Rs.49660/- the:said amount deposited to the bank account
of the labours:in Vijaya Bank, Koturu branch. Ex.P16
page-443-444. NMR No.6918 was started on 21/11/14,
27/11/14 amount shown Rs.5348/-.'In Ex.D10 there is no
document regarding the payrnént .of Rs.5368/-. Perused the
documents f)roduCe.dszy the ‘if.O .and 'DGOs the estimated
amount of the said: work is Rs.4 lakh. In the said amount

the amoﬁnff’ of Rs.1,44,664/- utilized ‘for the payment of
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wage amount. Th€ DGOs have produced NMR 6918
regarding the paymefnt of amount of Rs.5068/- but, there is
no corresponding doicuménts réga;rdihg the payment of said
amount to the labours. But, there is no documents or
records etc., placed by the DGOs regarding the remaining
amount of Rs.2,55,336/-. Further, the DGOs have not
produced particulars regardirig the pufchase of materials or
using the vehicles to,itransp.ort the murm to level the play
ground of primary school. As per the photographs produced
by the DG(jé as well as 1.0 the work is completed. But, there
is no proper explanation given by:the DGOs regarding the
said amount ofRs:2,55,336/- whether they have spent in
respect of the materials and transport charge etc. Hence,

they have responsible for the'same.” -

26. The -Ex.P17 is the document related to the
development Werg:,of the road in Si_ﬁganahalli village, Agasar
halla road. As‘ pAe“r~the said documént the work order was
issued by the. EO TP, Dharwad the estimated amount is
Rs.2,50,000/ -, Ex P17 page, 465 to 468 measurement book.
As per t_he‘ NMR _,(Mgste}?. Roll) ‘No.._l(::)Q‘S,Tth_g work was started
on 9110712 complee on 15{ 19/, To 37 (25
mans day);,l__a‘t;'(f)grns.ﬁu,se“d,_ ﬁol_"_‘fco‘m_pl:e_tle:rfghg: said work. Total
amount ofwage amoun’[t lSlR_S40145/ -. NMR (Master Roll)
No.1602 the work was started on 5/11/12 completed on
11/11/1.;17'.:"7“1‘01:_851'..:‘5.1; (3‘41_3.‘:T‘rﬁaﬂS“;:f‘day')"‘ labours used for
complete the said work: “‘Total” amount of wage amount is
Rs.53475/-. NMR (Master: Roll) No.1793 the work started on
17f11/12 cbmpleted' on 23/11/12! Total 17 (111 mans day)
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labours used for complete the said work. Total amount of
wage amount is Rs.17205/-. NMR (Master Roll) No.943 the
work started on 29/9/12 completed on 5/10/12. Total 36
(252 mans day) labours used for complete the said work.
Total amount of wage amount is Rs.39060/-. Total amount
paid to the labours is Rs.1,49,885/-. As per the completion
certificate the said work started on 5/10/12 and completed
on 23/11/12. Total amount paid to the labour is
Rs.1,49,885/- Rs.96,344/- paid in respect of the material
cost. Ex.P17 page-544-548 photographs taken at the time of
formation of the road. The [.O has also produced the
photographs Ex.P17 page-549 the time of spot inspection.
The DGO has produced Ex.D6 cvopy of the wage list regarding
the payment of wage amount of Rs.39060/-, Rs.40145/-,
Rs.53475/- and Rs.17205/- the said amount deposited to
the bank account of the labours in Vijaya Bank, Koturu
branch. Perused the documents produced by the 1.O and
DGOs the estimated a:mo‘lu‘nt ‘of the said work is
Rs.2,50,000/-. In the said armount the amount of
Rs.1,49,885/- utilized for ‘the payment of wage amount.
Further amount of Rs.96344 /- paid towards the materials as
per the compleinn certificate’ Ex.P17 page-543 the
photographs produced by the DGOs'clearly shows that the
work is completed but the DGOs have not produced the bills
and receipts in respect of the amount of Rs.96344/-. There is
no proper explanation given by the DGOs regarding the said
amount of' Rs.96344/- .with concerned documents like

receipt etc. Hence, they have responsible for the same.

o



‘30

27. The Ex.P18 is tl&e document rélated to the digging the
pits for planting the coconut wood saplings in the land of
Muktumsab Kambaraganavi, Singanahalli in Sy.No.89/1
measuring 4 acre 39 gunta iﬁ Singanahalli. As per the said
document the work order issued by'tile EQO, TP, Dharwad the
estimated ai_nount is Rs.21,532 /-. As per the NMR (Master
Roll) No.2725 the work started on 7/1/13 completed on
13/1/13. Total 16 (96 mans day) labﬁurs used for complete
the said work. Total amount of wage émount is Rs.14880/-.
Ex.P18 page-565 photographs taken at the time of digging
the pits for planting the coconut saplings. The 1.O has also
produced the photographs Ex.P18 page-566 the time of spot
inspection. The DGQ has produced Ex.D6 copy of the wage
list regarding the payment of wage amount of Rs. 14880/-
the said amounti-x_'dgcppsitéd_:' to ‘the bank account of the
labours: in Vijayei:: Bank,Koturu Erbra’nch. Perused the
documents pfbdu’c?.e‘d by tlﬁ_e':' 1.0 and DGOs the estimated
amount of the said work is Rs.21532/-. In the said amount
the amount of R$.18082/- shown as labour charge and
remaining Rs.3450/- for:purchasing saplings and etc. As per
the DGOs the work was completed. Qut of labour wages
estimated amount Rs.21532/-, Rsl488ﬂ/ - utilized for the
payment of wage ‘amount. “The ?co'py:.'.'b'f the RTC of the
concerned land is not produced: But, there is no document
placed by the. DGOs 'regarding the purchase of saplings
either by‘.ﬂié"cqncerntfd nirsery 'or: calling quotation to
provide sé;p'lings't to-the’ benefiéiaries. Further there is no

proper explanation given by ithe' DGO regarding the said
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amount of Rs.3450/- whether they have paid the said

amount or not. Hence, they have responsible for the same.

28. The Ex.P19 is the document related to the digging the
pits for planting the coconut saplings in the land of Irappa
Basavanneppa Mangalagatti, Singanahalli in Sy.No.28/1
measuring 3 acre 28 gunta in Singanahalli. As per the said
document the work order' issued by the EO, TP, Dharwad
the estimated amount is Rs.24792/-. As per the NMR
(Master Roll) No.4512 the work started on 8/11/13
completed on 14/11/13. Total 171:(100 mans day) labours
used for complete the said work. . Total amount of wage
amount is Rs.17400/-. EX.P]Q pag-581-582 FTO
transaction details regar'ding' wage: amount of Rs.17400.
Ex.P19 page-573 is'the RTC to show that the said property
stands in the name of lrappa Basavanneppa Mangalagatti,
Singanahalli. Ex.P19 page-585 photographs taken at the
time of digging the pits for planting the coconut saplings.
The DGO has produced Ex.D11: copy of the wage list
regarding the payment of wage amount of Rs. 17400/- the
said amount deposited to the bank atcount of the labours in
Vijaya Bank, Koturu branch.: Perused the documents
produced by the 1.0 ‘and DGOs the estimated amount of the
said work is Rs.24792/-. in the said amount the amount of
Rs.21792/- shown 'as labour charge and remaining
Rs.3000/- for purchasing'saplings and etc. As per the DGOs
the work was completed. Out of'labour wages estimated
amount Rs.21792/-, Rs.17400/- utilized for the payment of

wage amount. But, .there i5 no document placed by the

ou
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DGOs regarding the I-purcha'sezof saplings either by the
concerned nursery d_r é-alling quotation to provide saplings to
the beneficiaries. Further there is no proper explanation
given by the DGO r;:egaﬁrding the _Es‘a_id amount of Rs.3000/-
whether they haVe;fpaid thé éa;ici amount or not. Hence,

they have responsible :-ffor thesame :

29. The Ex.P20 is the document related to the digging the
pits for planting the coconut saplings in the land of Peersab
Kambarganavi in Sy.No.93/5 measuring 3 acre 35 gunta in
Singanahalli. -As per the.said document.the work order
issued by the EO,.TP,. Dharwad the estimated amount is
Rs.24792/-.. As per. the. NMR (Master Roll) No.4509 the
work started on 8/11/ 1,3;;cgnf}pleted,on 14/11/13. Total 17
(100 mans, day) labours used for complete the said work.
Total amount. of wage -amount is Rs.17400/-. Ex.P20
pag-602 FTO transaction details regarding wage amount.
Ex.P20 page-603 photogtraphs taken'at the time of digging
the pits for planting ‘the coconut: saplings. The DGO has
produced Ex.D12 copy -of the wage list regarding the
payment of .wage amount of Rs.17400/- the said amount
deposited tothe bank account of the labours in Vijaya Bank,
Koturu' branch:: Perused the documents produced by.the
[.O and DGOs:the éstimated amount of the said work is
Rs.24792/-. In'the said: amount the amount of Rs.21792/-
shown as labour charge 'and remaining Rs.3000/- for
purchasiri'g"sapliﬁgs<f‘an"d etc.'As per therDGOs the work was
completed. .. Out :of labour  ~wages :estimated amount

Rs.21792/ -, R'.s':.‘.’l740072—' uﬁ'liéedi for::the: payment of wage
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amount. But, there is no documeént placed by the DGOs
regarding the purchase of saplings either by the concerned
nursery or calling quotation to provide saplings to the
beneficiaries. Further there is no ﬁroper explanation given
by the DGO regarding the said amount of Rs.3000/-
whether they have paid the said amount or not. Hence,

they have responsible for the same.

30. The Ex.P21 is the document related to the digging the

pits for planting the coconut wood saplings in the land of
Mehbub Suban, Singanahalli' in Sy.No.82/1 measuring 1
acre 31 gunta in Singanahalli. As per the said document the
work order issued by the EO, TP, Dharwad the estimated
amount is Rs.18594/-. As per the NMR (Master Roll)
No.4513 the work started on 8/11/13 completed on
14/11/13. Total 15 (75 mans day) labours used for
complete the said work. Total amount of wage amount is
Rs.13050/-. Ex.P21 page-609 is the RTC to show that the
said property statids in the name of Mehbub Suban,
Singanahalli. Ex.P21 page-627 photographs taken at the
time of digging the pits for. planting the coconut saplings.
The DGO has produced Ex.D13 icopy of the wage list
regarding the payment of wige amount of Rs. 13050/- the
said amount deposited to the bank account of the labours in
Vijaya Bank, Koturu 'branch. Perused the documents
produced by the I1.O and DGOs the estimated amount of the
said work is Rs.18594/-. In the said amount the amount of
Rs.16344 /- shown .as' labour charge and remaining

Rs.2250/- for purchasing saplings and etc. As per the DGOs
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the work was comp]é-t:q;ecfl%-.' Out of labour wages estimated
amount Rs.16344/-, Rsl".'uO"':O/- 1Jti_:]izer}_lfm‘ the paymenl of
wage amount. ’I‘]:i_é cop_j Gﬁi:f the RTC of thjé concerned land is
not produced. But, .théfe is no document placed by the
DGOs regarding the _ﬁu‘rc’:h‘aée :-of saplings either by the
concerned nursery of ca]l‘?in_g quotation to provide saplings to
the beneficiaries. Further there is no proper explanation
given by the DGO regardlng the said amount of Rs.2250/-
whether they have paid the said amount or not. Hence,

they have responsible for the same.
|

31 The Ex.P22, is the document related to the desilting

and stone pitching of : tank 'riear!'l'Karemmadevi temple,
Singanahalli. As ..peri; the said 'document the work order
issued by the EO, TP} Dharwad the estimated amount is
Rs.2,87,300/-: super ‘the NMR. (Master Roll) No.942 the
work was started on’29 /9/ 12 and cOmpleted on 5/10/12.
Total 35 (245 mans-day): laboulrs used for complete the said
work.  Total - amount of "Wage amount is Rs.37975/-.

Measurement book.page 644: As per the NMR (Master Roll)
No.1079 the work started on 9/10/12 completed on
15/10/12. Total 40’ [216 n}ans"”daif) labours used for
complete the said work.. Total amount of wage amount is
Rs.33480/-. Measurement book page-658. As per the NMR
(Master Roll) No.1598 7 the "work: started on 5/11/12
completed on .11/11/12. Total 50/ (350 ‘mans day) labours
used for. complete the:said! work: :Total' amount of wage
amount is Rs.54250/-. Measurement book page-679. As per
the NMR (Master tRoll) {No.1794 'the work started on

ey
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17/11/12 completed on 23/11/12. Total 54 (378mans day)
labours used for complete the said work. Total amount of
wage amount is - Rs.58590/-. Measurement book
page-690-691. As per the work completion report the said
work started on 5/10/12 and completed on 23/11/12 the
amount of Rs.1,77,785/- paid to the labours and
Rs.1,13,840/- paid towards material cost. Ex.P22
page-693-695 photographs taken at the time of desilting of
the tank and stone pitching. Ex.P22 page-696 is the
photographs taken by the 1.0 at the time of spot inspection.

The DGO has produced Ex.D14 copy of the wage list
regarding the payment of wage amount of Rs.47507 /- in
respect of NMR No0.9520, work was started on 13/2/14 and
completed on 19/2/14, Total labours 39, for an amount of
Rs.48024/- in respect of NMR No.9‘519, work was started on
13/2/14 and completed on 19/2/14, Total labours 46, the
said amount deposited to the bank account of the labours in
Vijaya Bank, Koturu branch.' Perused the documents
produced by the I.O:and' DGOs thé estimated amount of the
said work is Rs.2,87,300/-. In the said amount the amount
of Rs.1,77,885/- ut1117ed for.the’ payment of wage amount.
The DGOs have produced NMR No 942 1079, 1598, 1794,

As per the c¢ompletion report Ex. P22 pa.ge—692 the amount of
Rs.1,13,840/- paid in respect of materials cos. But, there is
no docUme"ﬁtS in respect of the same like receipts/voucher
etc., Ex.P22 page:693-695 the photographs produced by the
DGOs clearly: shows that the: work is completed but the
DGOs have not produced the bills and receipts in respect of

the Ex.P22 page No0.693-695 photographs taken by the
/"‘\
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DGOs at the time ito,{ exeorzrtioﬁ of the work. There is no
proper explanation gwen by the ]jGOs regarding the said
amount of Rs. 1,13,8405:/.-' with c‘oincerned documents like
receiptietc.’ Hence, they have ;eqﬁally responsible for the

same.

32. The Ex.P23 is the document related to the digging the
pits for planting the teak wood saplings in the land of
Muktumsab Kambaraganaizi Singanahalli in Sy.No.89
measuring 4 acre 39 gunta’ 1n S1nganahalh As per the said
document the work order Jssuad by the EO, TP, Dharwad
the est1mated amount 1s Rs 12200/ As per the NMR
(Master Roll) No. 23,19 Jthe Work .started on 1/10/13
completed on 7/.10 /13 .Tot-alf i13.(_.65'_1‘,1';_&1ns day) labours used
for complete the said iworjk.: Total arnount of wage amount
is Rs.11310/-. Ex.P23 pa‘ge-7104711f photographs taken at
the time of 'dig'ging' th‘é“ pits-for: plahtirfig‘the teak wood. Ex.23
page-712 is. the photographs ~produced the 1.O which taken
at the time of: Spot inspection: The ‘DGO has produced
Ex.D15 copy of the wage list regarding the payment of wage
amount of Rs. 11310/ the: said amount deposited to the
bank account of:the.labours’in Vijaya Bank, Koturu branch.
Perused the docﬁmeﬁts‘ produced by the 1.0 and DGOs the
estimated amount of the-said! work: is “Rs.12200/- and
remaining Rs:890/- for purchasing saplitigs and etc. As per
the DGOs the Twork was completed.Out of estimated
amount Rs,12200/-,Rs.11810 /= utilized for the payment of
wage amournt: ‘But,:there”is no document placed by the
DGOs regarding: the purchase:.of saplings either by the

O . {
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concerned nursery or calling quotation to provide saplings to
the beneficiaries. Further there is no proper explanation
given by the DGO fegaréing the said amount of Rs.890/-
whether they have paid the said amount or not. Hence,

they have equally responsible for the same.

33. The Ex.P24 is the document 'felated to the formation
of the bund in the land of Mahadevappa Nadakatti,
Singanahalli  Sy.No.80/1 measuring 1.7 hector in
Kummurunayakana Koppa. As per the said document the
work order was issued . by the EO, TP, Dharwad the
estimated amount is Rs.15345/-. . As per the NMR (Master
Roll) No.169 thc work was started on 18/7/12 and
completed on 24/7/12. Total 15 (98 mans day) labours used
for complete the said work. Total amounl of wage amount
is Rs.1519C/-. Ex.P24 page-736 photographs was taken at
the time of:formation of the ‘bund." Ex.D16 copy of the wage
list regarding the payment of wage amount of Rs. 15190/-
the said amount deposited to the bank account of the
labours in' Vijaya. Bank,. Koturu branch. Perused the
documents. produced by the [.O and DGOs the estimated
amount of the said work is Rs:15345/-. As per the DGOs
the work was  completed. :Out of estimated amount
Rs.15345/-,  Rs:15190/- utilizéd ' for ‘the payment of wage
amount. Further there is no amrount‘estimated in inspect of
material cost. There is no matérial to'show that any amount

misappropriated b the DGOs ifi respect of this work.

o



138

34. The Ex.P25 fi"s-l_tjlj';(;' -'docurncnt'i_'elatcd to the formation
of the bund in thé land of Maﬁyalappa Maharudrappa
Sunkad, Singanahalli Sy.No.18/1, 3P, Singanahalli gram
measuring 1 het;tof'iiﬁ ESingau'wt_l:lalli. As per the said
document the work .order- .w'-as issued by the EO, TP,
Dharwad the estimated amount is Rs.8990/-. As per the
NMR (Master Roll) No.171 the work was started on
18/7/12 and completéd on 24/7/12. Total 11 (58 mans
day) labours used for complete the said work. Total
amount of wage amount is Rs.8990/-. Ex.P25 page-757
photographs was taken"at'.. the time" of formation of the
bund. Ex.P25 page-758 is the photograph taken by the [.O
at the time of spot mspectlon Ex.D17 copy of the wage
list regarding the: pavment of wage amount of Rs.8990/-
the said amount: deposn’ed to. the bank account of the
labours in . Vlj‘aya; #Bank;” Koturu ‘branch. Perused the
documents prod’uced by. thé: I.O;and DGOs the estimated
amount of the said work is R’s.~8990 /-. As per the DGOs
the work was.’ completed:s Out of> estimated amount
Rs.8990/+, Rs.8990/- utilized: .for - the payment of wage
amount_j.’l’- Further tf:l‘e'r'e is mo amourit éstimated in inspect
of matérial:- cost.: Thete is no ' matetrial to show that any
amount misappropriated b 'the DGOs in respect of this
work: 72 - = et RIS e Tl
; s

35, The Ex P26 118 the dolcument related to the
formation : of “the bund “ini the_ Jarid: “of Madivalappa
Mallappa i " ‘Walisunkad, < 'Singanahalli Sy.No.13/1,
Singanahalli 'gramfmeasu'rfing 1’1;1’6 hector in Singanahalli.
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As per the said doeument the work order was issued by
the EO, TP, Dharwad the estimated amount is Rs.9765/-.
As per the NMR (Master Roll) No.173 the work was started
on 18/7/12 and completed on 24/7/12. Total 10 (63
mans day) labours used for complete the said work.
Total amount of wage amount is Rs.9765/-. Ex.P26
page-776 photographs was taken at the time of formation
of the bund. Ex.P26 page-777 is the photograph taken by
the 1.O at the t1me of spot 1nspect10n Ex.D18 copy of the
wage list regardlng the payment of wage amount of
Rs.9765/- the sald amount deposwed to the bank account
of the labours in Vijaya Bank Koturu branch. Perused the
documents produced by the I O and DGOs the estimated
amournt ol the bald worH is Rs: 97b5/ As per the DGOs
the work was. completed. ~Out’ of estimated amount
Rs.9765/ -, R’s.9765/ = ﬁtilized 'forf the payment of wage
amount. Further. there 1s no amount estimated in inspect
of material cost There is’ no matenal to show that any
amount misappropriated b t_heszGOs in respect of this

work.

36. The Ex.P27 is the document related to the digging the
pits for planting.the mango saplings in the land of
Chennappa Ganvi, Koturu village in Sy.No.608 measuring
2 acre 34 gunta in Koturu. As per the said document the
work order issued by the EO, TP, Dharwad the estimated
amount is Rs.16548/-.. As per the NMR (Master Roll)
No.1073 the work was started on 9/10/12 and completed
on 15/10/12. Total 11 .(72 mans, day) labours used for

O
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complete the said work. Total amount of wage amount is
Rs.11160/-.. As per the NMR ' (Master Roll) No.1684 the
work was started on 7/9/ 13 and completed on 13/9/138.
Total 2 (11 mans dajr) labours used for complete the said
work. Total amount of-_wa'ge éinount is Rs.1914/-.
Ex.P27 page-798 .ph'_o_tograph_ t_aken.at the time of digging
the pits for planting the mangoes saplings. Ex.27
page;799 is the photograph produced the 1.O which taken
at the time of spot inspection. Ex.D19 copy of the wage
list regardmg the payment of wage amount of Rs.11160/-
and Rs.1914 /= the sald ‘amount -deposited to the bank
account of the labours in. "V1Jaya Bank, Koturu branch.
Perused the documents produced by . the [.O and DGOs
the estimated- amcmnt of the sa1d work is Rs.16548/-. In
the said amount: rthe amount :of :Rs. 13238/ - shown as
labour charge and rémalmng Rs.33 10/.— for purchasing
saplings and etor ‘As: per: the :‘DGOé the work was
completed. Out ;:"tof ‘labour wages ‘estimated amount
Rs.13238/-, Rs: 1*3074; /- utilized for the payment of wage
amount. But, 'fhéx;i%r 1s rno"tdd’curﬁeiﬁt placed by the DGOs
regarding the purchase 'of. saplings either by the
concerned nursery:or calling quotation'to provide saplings
to the ‘beneficiaries. Further there is no proper
explahation given-by the DGO regarding the said amount
of Rs.83310/- whether: they""have‘-péiii“-.ﬂle said amount or
not. 4 Hﬁiz‘hce, they have equally reésponsible for the same.

‘
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37. . The Ex:P28 is the document related to the digging
the pits for planting:the teak wood saplings in the land of
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farmers of Koturu vill'ége in s-y-.N'o.629, 576, 43. As per the
said document the Wbl”k order Wan.iSSLled by the EO, TP,
Dharwad the estlmated :émoﬁnfit is Rs.50500/-. As per
the NMR (Masteff:Roilg);;Nol14472 the work was started on
3/9/13 and completed’on 9/9/13. Total 11 (65 mans day)
labours used for complete the sa1d work Total amount of
wage amount is Rs. 11310/ As per the NMR (Master Roll)
No0.1450 the work was started on 3/9/13 and completed
on 9/9/13. Total 10 (65 mans day) labours used for
complete the said work. Total amount of wage amount is
Rs.11310/-. As per: the NMR (Master Roll) No.1772 the
work was startedion 1079/13 and completed on 16/9/13.
Total 10 (65 mans'day) labours used for complete the said
work. Total "amdéunt of wage :amount is Rs.11310/-.
Ex.P28 page-813; 816, 817 and 820 is the copies of the
RTC. Ex.P28 page-821-822 photographs taken at the time
of digging the pits.for planting the mangoes saplings.
Ex.28 page-823 is the photograph produced the 1.O which
taken at the time of spot inspection. Ex.D21 copy of the
wage list regarding: the payment of wage amount of
Rs.11310/- in respect of the NMR ‘No.1436 work was
started ‘'on 3 /9/13 and completed on 9 /9/13. amount of
Rs.11310/- ir respect of the NMR No.1773, work was
started on 10/9/13 and c‘ompl‘eted' on 16/9/13, amount
of Rs. 11310/— in. respect of the NMR No.1439 work was
started on. 3/9/13 and! completed on 9/9/13 the said
amount deposited to the bank account of the labours in
Vijaya Bank, Koturu branch. Perused the documents

produced by the 1.0 and DGOs the estimated amount of
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the said work 13Rs60500/-As per the DGOs the work
was ‘completed. Out of es:.tir"néted amount Rs.60500/-,
Rs.33930/- utilized for the payment of wage amount. But,
there is no doctﬁl}lept placed by '-tfie DGOs regarding the
purchase of sa_plihg;s, either by _thf_;:';t:o'ncerned nursery or
calling quotation _toiprovide saphngs to the beneficiaries.
Further there is no .proper explanétion given by the DGO
regardingi‘thef'rerﬁ-aining amount of Rs 16570/- whether
they have spent the said amount or not. Hence, they
have equally respon81ble for the same.
e m e, SR AR
38. The . Ex.P29 is- the .document related to the
construction - of - two  side dra_mage to the road from
Jandebaba .Darga -to Mukbul -Kalesab house of Koturu
village As per the said document thc work order was issued
by the EO, TP, Dharwad the estimated amount is Rs.2 lakh.
As per the NMR (Master Roll) No.8980 the work was started
on 3/2/14 and completed on 9/2/14. Total 30 (203 mans
day) labours i‘;sed for. complete .the. said work, Total
amount.Qlﬁ_:._-yi'i_‘s(age..;gpo;,;'nt i§.Rs.35322/ :. As per the NMR
(MastertRoll) TN0.4_;4:¢he Wbrk was sitatjjtlgd on 24/4/14 and
completed'g'oh;,'SO/?L/-.lfdr. Total 43 '(258"mans day) labours
used for complete the said work.  Total amount of wage
amount 'is Rs:49278/-. As per thes NMR (Master Roll)
No.7426'the work was started on 29/12/14 and completed
on 4/1J1$}”’I‘6ta1"23 (144 ‘mans 'day) labours used for
completethe said 'work. ‘Total amount of wage amount is
Rs.27504 /-.- As per the NMR (Master Roll) No.7549 the
work was sstarted on 15/1/2015 and completed on
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11/1/2018. Total 10 . (60 mans day) labours used for
complete the sa1d work Total amount of wage amount is
Rs. 11460/ i Ex. P29 page 879 882 1s the copies of the
measurement book Ex P29 page 883 bill regarding the
purchase of the cement sand etc Rs. 63489/ Ex.P29
page- 884 885 photograpns taken at the time of formation of
the dramage Ex.29 page 886 is’ the photograph produced
the 1.0 which taken at the tlme of spot inspection. Ex.D22
copy of the wage hst regardlng the payment of wage amount
of Rs.35322/-, Rs 49278/ Rs 27504/ and Rs.11460/-

the said amount deposlted to the bank account of the
labours in Vijaya ff_Ba'nk,. iKoturu ~branch. Perused the
documents produc"cel" byzthe; 1.0"and DGOs the estimated
amount of the said: work is' Rs.2 lakh As per the DGOs
the work was mmpleted. Out’ of :e.stlmate.d amount Rs.2
lakh, ‘Rs.1,23; b64/ utiliécd ‘for. 'the payment of wage
amount. Further, the arnount of Rs:63:489 /- paid towards
the material cost:: The DGO:s .have,. produced the bill in
respect of the sarne There is:rio matertal to show that any
amount mlsapproprlatcd by the DGOs 1n respect of this
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39. Th'e':Ex P3d 1s the document related to the digging the
pits for plantlng the coconut saplings. in the land of Smt.
Annapurna POOJar Koturu v111age in Sy.No.177
measurement 4 acre As -per: the. sald ‘document the work
order was- 1ssued by the EO, TP, Dharwad the estimated
amount is_Rs.24792/-. - As_per the .NMR (Master Rol)
No.4489‘_:the rvo_rk;yvas started on 7/11/13 and completed

or—
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on 13/11/13. Total 21 members (?125 mans day) labours
used for complete the said work. ~ Total amount of wage
amount is Rs.21750/-. As per the NMR (Master Roll)
No.4490 the work was started on 7/ 11/ 13 and completed
on 13/11/13. Total 1 6 mans day) labours used for
complete the sa1d work. Tot'al amount of wage amount is
Rs. 1044/ Ex.P30 page- 902 903 is the copies of the RTC.
Ex.P30 page 905 photographs were taken at the time of
digging the pits for planting the mangoes saplings. Ex.D23
copy of the wage list regarding the payment of wage amount
of Rs.21750/- and:Rs.10447; the Said amount deposited to
the bank account of the labours in Vijaya Bank, Koturu
branch. Perused the documents produced by the 1.O and
DGOs the- estimated  amount . of ~ the said work is
Rs.24792/-. As per the' DGOs thework was completed. Out
of estimated amount Rs.21792 /- amount is estimated for
wage amount’.and Rs.3750/- for purchasing the saplings
and etc. Out: of estimated: Wage amount of Rs.21792/-,
Rs.21750/- utilized for the payment of wage amount.
Further, estimated: amount .of .Rs.5448/ for the wage
amount out, efzthat ' Rs.1044 /:f." Qtilizéd‘zfor the payment of
wage amount. Butj there ig "nO"dbc‘urhent placed by the
DGOs regardmg the - purchase of" saphngs either by the
concerned ‘nursery ©or calling quotatlon to ‘provide saplings
to the benefidiaries. IFuriker there: 1s Fio, prOper explanation
given: by {the DGO regarding’ ‘the remhaining amount of
Rs.3750 /I.élwhoﬂ’iei" they ha'v?,éé spentithe said amount or not.
Hencej théy havé equally responsible for the same.
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40. The Ex.P31 is the document related to the digging the
pits for planting the' coconut saplings in the land of
Fakeerasab Roddan'riavar in Sy:No.457/1 of Koturu village
measurement 1 acre 10 gunta. As per the said document
the work order; Was issued by the EO, TP, Dharwad the
estimated amourit: is Rs.8274/-. As per the NMR (Master
Roll) No.1069 the v,woirk was started on 9/10/12 and
completed on 15/10/ 13 -:Total 6 members (36 mans day)
labours used for corhpleté the said work. Total amount of
wage amount is Rs.5580/-. As per the NMR (Master Roll)
No.1711 the work was started on 7/9/13 and completed on
13/9/13. Total' 1 (6 rrianis day) labours used for complete
the said work. Total amount of wage amount is Rs.1044/-.
Ex.P31 page-919 1s the copy ol the RTC. Ex.P31 puage-922
photographs were taken at the time of digging the pits for
planting the mangoes.' saplings: Ex.P31 page 923
photograph taken: by .the '1.O at the time of inspectlion.
Ex.D24 copy of the wage list regarding the payment of wage
amount of Rs.5580/- and.Rs:1044/, the said amount
deposited to the bank accounti of the labours in Vijaya
Bank, Koturu branch. Perused:the documents produced by
the I.O and DGOs the estimated amount of the said work is
Rs.8274 /<. As per the DGOs.'the work was completed. Out
of estimated amount Rs.6619/- amount is estimated for
wage: amount and Rs.1655/% for' purchasing the saplings
and ‘etc. Qut of estimated wage: amount of Rs.6619/-,
Rs.6624 /- -utilized for the payment of wage amount. But,
there is no document placed by the DGOs regarding the

purchase of saplings either by the ‘concerned nursery or

or-
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calling quotation tc:)__- provide'saphﬁgs to the beneficiaries.
Further there is no :propei‘- explanation given by the DGO
regarding the remaining amount of Rs. 1655/- whether they
have spent the saigi amoi'l_'nt or ﬁot._ Hence, they have

equally responsible for the same.

41. The Ex.P32 is the document felate'ci' to the construction
of one side drainage to the road from Biradevara temple to
Wadavadagi house of Koturu village. As per the said
document the work order was issued by the EO, TP,
Dharwad the estimated amount is Rs.1 lakh. As per the
NMR (Master Roll).No,;8977,. the work was started on 3/2/14
and comple{;@d on 9/2/14. Total 43 (258 mans day) labours
used for complete :the.l said work. Total amount of wage
amount is.Rs.44892/-. . As per the NMR (Master Roll)
No.40 the work was started on 24/4/14 and completed on
30/4/14. Total 16 (76 marns day) ‘Tabours used for complete
the said work.“Total amaount of wage:amount is Rs.14516/-,
Ex.P32 page-959-962 is’the copies  of the measurement
book. Ex.P32 page-963-966 copies of bill and MB regarding
purchasing of matérials < for s Rs.35,840/-. Ex.P32
page-967-968 are 'the photographs taken at the time of
formation -of ‘the 'draindge.: Ex.32 page-969 is the
photograph produced the' [.Owhich taken at the time of
spot inspection.'Ex D25 copy of the wage. list regarding the
payment of wage amount of ‘R§:44892/- and Rs.14516/,
the said damount deposited to ' the bank account of the
labours “in Vijaya Bankj | Koturu 'branch. Perused the
documents:produced by the 1:0 and DGOs the estimated
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amount of the said wOrkfi's ERs.lé lakh. As per the DGOs
the work was completed. Out of estimated amount Rs.1
lakh, Rs.59408/- utilized for the payment of wage amount.
Further, the amount of Rs.35848/- paid towards the
material cost. The .DGOs have produced the bill in respect
of the same. There is no material to show that any amount

misappropriated by the DGOs in respect of this work.

42. The DGO has produced Ex.D26 the document issued

by Vijaya Bank, Koturu branch regarding amount
deposited to the labours account in respect of the alleged
said work. Considering = the about said materials
documents along With evidence of Pw.1 to 3 and Dwl and
2 the DGOs not denied the fact that above said all 25
works done durinig their period. Further as per the
evidence . of the Pw.l and 2 aH the said works were
executed. Further there.is no material by the side of the
disciplinary authorit_\?* gl%d workv‘_u;re completed by
using the machinery i‘ike rJCB etc., against the object of
the MGNREG ‘'scheme: But, the DGO failed to maintain
the récoré:l»s in. respect of each: works properly and further
explanation and reasons stated above clearly reveals that
the DGO. committed some irregularitiess at the time of
implementation of the above said works as implementing
authority. Regarding above said works in respect of the
concerned work the DGOs :have not produced proper
receipts and explanation :for' the: same there is no
materials evidence by the 'side of the' DGO to disprove the

same. H.ence,"'th'ey have équéﬂly Eresponsible for the said

C}M
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amount ie., the total amount of | Rs 5,76,359/-. Thereby
the disciplinary duthum) buc,c.eeded to prove the charge
partly against the DGO-1 and 2.

43. In the above said facts and  circumstances,
charge leveled agdmst the DGO-1 and 2 is partly proved
the DGO-1 and 2 equally he]d responsﬂ:)le for the amount
of Rs.5,76,359/ : Hence? repor_t. is submitted to Hon’ble

) j
Kl ¢ ok SIS 5 57 1" (Lokappa N.R)
A .Acl_dltlpnal Registrar Enquiries-9

Karnataka Lokayukta,

Upalokayukta for further action.

Bengaluru.
i) List of witnesses .examined on behalf of
Disciplinary Authority.
Pw.1 Sri.Kasimsab Rehmansab  Gadad s/o
Rehimafisab Gadad datad 26/5/2017 (Original)
Pw.2 Sri Babasab Narasappa Hullannavar, PI, PTS
Kanapura dated 19/12/: 2017 (Original)
Pw.3 Sri Venkatappa . s/o . Boradasalah the then
ARLO-1, Karnataka Lokayukta Bangalore dated
2/6 /2018 {Original) ‘ |
ii) List of Documents marked on behalf of
D1501p1mary Authonty, - |
Ex.P1&2 Complaint, form No [&II dated 11/3/20 14
Ex. Pl(a)&Q[a) Signatures .
Ex.P3 " | Copy of the complaifit. datefi 27/ 11/2012 of
' -~ | the cqmplamant};o the DC, Dharwad
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Ex.P4
Ex.P4(a)

Rejoinder dated 30/9/ 15
Signaute

Ex.P5

Ex.P5

Report dated 7/8/2015 submitted by the
B.N. Hullannavar, PI KLA, Dharwad with
documents : .

Signature

Ex.P6

Photograph

Ex.P7

Ex.P7(a)

Letter dated 3/3/16 of the eomplainant to
the ARLO-1
Signature

Ex.P8

Documents related to digging the pits in the
land of Yellappa Gulappa Udakere for
planting the mango saplings

Ex.P9

Documents related to construction of pits
for planting.the coconut saplings in the land
of Madivalappa Madevappa Singanahalli

Ex.P10

"Ex.P11

Documents related to construction of pits
for plan‘rmt, the coconut saplings in the land
of Irappg__zﬁ_n_gppanavar Singanahalli

Documents related to construction of pits
for planting the coconut saplings in the land
of Ninganayak P. Naikar Singariahalli

Ex.P12

Documents related to construction of pits
for planting the rose saplings in the land of
Bibi Nabi K Dambala, Singanahalli

Ex.P13

Ddcuménts related te construction of pits
for planting the’ COconut saplings in the land
of Sriniyas Deésai

Ex.P14

Documents related to construction of pits
for planting thé coconut saplings in the land
of Subbanhna Y' Devappannavar

Ex.P15

Documernts related to €onstruction of pits
for planting thé teak wood saplings in the
land of Fakeerappa, Smgdndhalh

Ex.P16

Dczcumems related to Ievelmg of play
ground of Q:overnment pnmary school
Singanahalli

Ex.P17

documents related to repajr ‘works of Agasar
Hallad Dari, Singanahalli village

Ex.P18

' Documents related to construction of pits
| for planting the teak wood saplings in the

land of Muktumsab Kambaraganavi




Ex.P19

Documents related to construction of pits
for planting the teak wood saplings in the
land of Itappa Basavanneppa Mangalagatti,
Singanahalli’

Ex.P20

Documents related to construction of pits
for planting the coconut saplings in the land
of Peersab Kembaraganavi

Ex.P21

Documents related to construction of pits
for planting the Teac wood saplings in the
land of Mehabub Subhan, Kambaraganavi

Ex.P22

Documents related to desilting of tank near
Karemmadevi temple Singanahalli

Ex.P23

Documents related to construction of pits
for planting the teak wood saplings in the

[land of Muktumsab, Kambaraganav1

Singanahalli’ « v

Ex.24

Documents rel‘ated]to construction of bund
inthe land of: Mahadevappa S. Nadakatti,
_Singanahalli ..

Ex.P25

Documents related to constructlon of bund
inthe land of Madivalappa Maharudrappa

_| Walisunkad, ‘Singanahalli .

Ex.P26

Decuments related to eonstruction of bund
in  the land of Madivaldppa Mallappa

_| Walisunkad,’ Singanahalli : .

Ex.P27

Documents related to construction of pits
for plariting &f! mango sdplings in the land of
CHanndppa Ganvi, Singanahalli

Ex.P28

Décumients relatéd to cohstriiction of pits
for planting the teak woods $aplings in the
_fand of farmers of Koturu village

Ex.P29

Bdcuments related to ¢ohstrudtion of
dramage both side 6f the road from

| Jandebaba Darga to Mukbul Kalesab House

| mKotur village * . oins

Ex.P30

Documentb telated to (‘:onétructmn of pits
lbr Iblantmg the coconut' saplings in the land
of Annapurna Poojar, Kotar village

Ex.P31

Documents related to d:bnstrucuon of pits
for plantmg the mango saplmgs in the land
of Fakeersab'Roddannavar, Kotur village

Ex.P32

Docurncnts felated to cdnstrucnon of one

sude dramage ofiread frdm Beeradevar

0 =
[ vl ropgenl
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temple to. Wadavadagl house in Kotur village

Ex.P33

Section 12( ) of KLA Act report

iii) List of witnesses exaniiihed on behalf of DGO.

Dw.1 |Smt. Jythi Chalawadl PDO Koturu gram
panchayat, Dharwad dlSU'lCL dated 10/8/2018
(Original) #

Dw.2 | Sri Jagadish, Secretary/ PDO, Koturu gram

panchayat Dharwad dlStI‘lCt dated 10/8/2018
(Original) ‘

iv) List of documents marke_d on behalf of DGO

fi

Ex.D1

Copy of the wage list related to digging the pits in
the land of Yellappa Gulappa Udakere for
planting the mango, saplings .

Ex.D2

Copy of the wage list related to construction of
pits for planting the coconut saplings in the land
of Madwalappa Madevappa bmganahalh

Ex.D3

Copy of'the wage list related to construction of
pits for planting the coconut saplings in the land
of Irappa: Aneppanavar, Singanahalli

Ex.D4

Copy of the Wwage list related to construction of
pits for planting the coconut saplings in the land
of Ninganayak‘ P. Najkar-Singanahalli

Ex.D5

Copy of the we}ge 11st]related to construction of
pits for planting the rose saplings in the land of
Bibi Nabi K Dambala,. Smganahalh

Ex.D6

Copy of the wage list related to repair works of
Agasar Hallad Dari; Singdnahalli village

Ex.D7

Copy of the wage list'related to construction of
pits for planting the coeonut saplmgs in the land
of Srinivas Desai’| ' &% .

Ex.D&

Copy of the wage list related to construction of
pits. for planting the'coconut saplings in the land
of Subbanna Y& Devappannavar

Ex.D9

Copy of the wage list related to construction of
pits for pldntmg the'téalk wood saplings in the
land of Fakeerépp@ Singanahalli

Ex.D10

Copy of the wage list related fo leveling of play

et t
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ground of Govemment pr1mary school
Singanahalli |

Ex.D11

Copy of the wage list related to construction of
pits for planting the teak wood saplings in the
land of Irappa Basavanneppa Mangalagatti,
Singanahalli

Ex.D12

Copy of the wage list related to construction of
pits for planting thq coconut saplings in the land
of Peersab Kembaraganavi

Ex.D13

Copy of the wage list related to construction of
pits for planting the teak wood saplings in the
land of Mehabub Subhan, Kambaraganavi

Ex.D14

Copy of the wage list related to desilting of tank
near Karemmadevi temple Singanahalli

Ex.D15

Copy of the wage list related to construction of
pits for planting the teak wood saplings in the
land of Muktumsab,. Kambaraganav1
Singahahalli : '

Ex.D16

Copy of the '‘wage- list related to construction of
bund in ‘theland:of’ ‘Mahadevappa S. Nadakatti,
Singanahalli

Ex.D17

Copy of the wage list rélated to construction of
bund in‘the'land -of'Madivalappa Maharudrappa
| Walisunkad; Singanahalli ..

Ex.D18

Copy of the wage list rélatéd to construction of
bund in- ‘thé'land of Madlvalappa Mallappa
Walisunkad; Smganahalh

Ex.D19

Copy of the wage list related to construction of
pits for plantmg of rhango saphngs in the land of
Cha.nnappa ‘Ganvi, Smganahalh

Ex.D20

Copy of 'the Wwage list related ‘to construction of
pits'for Iplanung the teak wood saplings in the

| land of Mitktumsab Kambaraganavi

Ex.D21

€opy of the wage list relatéd to ¢enstruction of
pits for plantmg the téak woods $aplings in the
land of farmers of Koturu village =

Ex.D22

Copy of the wage list related to construction of
draihage 'bolth side of'the rdad from‘Jandebaba

| Dargd to' Mukbiil Kalesab House in Kotur village

Ex.D23

i

Copy of the wage list i'elated to construction of
pits for" plaﬁtmg the coconut saplings in the land

o

Lof Annapurna Pooja‘r Ketur v1llage
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Ex.D24

Copy of the wage list rélated to construction of
pits for planting the mango saplings in the land of
Fakeersab Roddannavar, Kotur village

Ex.D25

Copy of the wage list related to construction of
one side drainage of road from Beeradevar temple
to Wadavadagi house in Kotur village

Ex.D26

Copy of the Vijaya Bank account statements

related to the beneficiaries Kotur Branch

(Lokappa N.R)
Additional Registrar Enquiries-9

Karnataka Lokayukta,
-/ Bengaluru.
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GOVERNMENT OF KARNATAKA

At

KARNATAKA LOKAYUKTA

No.UPLOK-1/DE/436/2016/ARE-9 Multi Storied Building,
Dr. B.R. Ambedkar Veedhi,
Bengaluru-560 001
Date: 24/07/2019

RECOMMENDATION

Sub:- Departmental inquiry against;

1) Smt. Jyothi Chalavadi, the then Panchayath
Development Officer, Kotur Grama Panchayath,
Dharwad Taluk and District {Presently working at
Kalakur Grama Panchayath);

2) Sri Jagadish Kotur, the then Secretary, Kotur
Grama Panchayath, Dharwad Taluk and District
(Presently working at Devarahubballi Grama
Panchayath) — Reg.

Ref:- 1) Governnent Order No.myps 529 mgow 2016,
Bengaluru dated 26/9/2016.

2) Nomination order No.UPLOK-1/DE/436/2016,
Bengaluru dated 5/10/2016 of Upalokayukta-1,
State of Karnataka, Bengaluru

3) Inquiry Report dated 22/7/2019 of Additional
Registrar of Enquiries-9, Karnataka Lokayukta,
Bengaluru

The Government by its Order dated 26/9/2016, initiated the
disciplinary procccdings against (1) Smt. Jyothi Chalavadi, the
then Panchayath Development Officer, Kotur Grama Panchayath,
Dharwad Taluk and District (Presently working in Kalkur Grama
Panchayath) and (2) Sri Jagadish Kotur, the then Secretary, Kotur
Grama Panchayath, Dharwad Taluk and District (Presently
working in Devarahubballi Grama Panchayath) (hereinafter
referred to as Delinquent Government Officials 1 & 2, for short as
DGO-1 and DGO-2 respectively) and entrusted the Departmental

Inquiry to this Institution.
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No.UPLOK-1/DE/436/2016/ARE-9

) This Institution by Nomination Order No.UPLOK-1/DE/436/
2016, Bengaluru dated 5/10/2016 nominated Additional Registrar
of Enquiries-9, Karnataka Lokayukta, Bengaluru, as the Inquiry
Officer to frame charges and to conduct Departmental Inquiry
against DGOs 1 and 2 for the alleged charge of misconduct, said

to have been committed by them.

<3l The DGO-1 Smt. Jyothi Chalavadi, the then Panchayath
Development Officer, Kotur Grama Panchayath, Dharwad Taluk
and District (Presently working in Kalkur Grama Panchayath) and
DGO-2 Sri Jagadish Kotur, the then Secretary, Kotur Grama
Panchayath, Dharwad Taluk and District (Presently working in
Devarahubballi Grama Panchayath) were tried for the following
charge:-

“.3Ps0TeR (1) Beh3 HRLd WOmD, L, TRHT MR

TorROWS, RTTRE BF (2) 3 WA ZRCWNADT, TORFTIF,

BRCAT TR IOWRONS, TR BY VY TONFITFLIITN

20080 cegyead NRRENR 250 BetEIoHR  FoneIOR  TOF

3REWIEI0W RODTDATFTR TT TWFITRY, JOTE WEERFHE ToWFTT

RO TR THIINYRY, YPIROR PN 00F W TOSTRONTRY,

SR, Tweson  Swe.100/-, TR.200/- 71%3530{ ety 3w

82.18,05,870/-n¥wy, TTHTO3RCNTRAEROTD 63?‘55@3@@533:37\63%@6.

$T00E  B.ITPICTNE AT  TWOTELIT Sid-1elech EQESJQ BIE,

ATRFRHBODY Y VYT Tone ITrRBRTNIN THeFEIT TNy Jew

(FB3) RoPIIY 19668 3(1)(1) 0ot (i) JWOFIoHR, LOPO

HRFRS RPRT3D.”

4. The Inquiry Officer (Additional Registrar of Enquiries-9) on
proper appreciation of oral and documentary evidence has held

that the charge leveled against DGOs 1 and 2 is partly proved. The
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DGO-1 and 2 are equally held responsible for the amount of
Rs.5,76,359/-.

5. On re-consideration of inquiry report, I do not find any
reason to interfere with the findings recorded by the Inquiry
Officer. It is hereby recommended to the Government to accept the

report of Inquiry Officer.

6. As per the First Oral Statement submitted by DGOs 1 & 2;
(1) DGO-1 Smt. Jyothi Chalavadi is due to retire from
service on 30/6/2040;
(i1) DGO-2 Sri. Jagadish Kotur is due to retire from service
on 31/5/2026.
7. Having regard to the nature of charge proved against DGO-1
Smt. Jyothi Chalavadi and DGO-2 Sri Jagadish Kotur;

(i) it is hereby recommended to the Government for
imposing penalty of withholding four annual
increments payable to DGO-1 Smt. Jyothi
Chalavadi, the then Panchayath Development
Officer, Kotur Grama Panchayath, Dharwad Taluk
and District (Presently working in Kalkur Grama
Panchayath) with cumulative effect and also for
recovering a sum of ¥2,88,180/- from the salary

and other allowances payable to DGO-1 Smt.

Jyothi Chalavadi;

(ii) it is hereby recommended to the Government for
imposing penalty of withholding four annual
increments payable to DGO-2 Sri Jagadish Kotur,

the then Secretary, Kotur Grama Panchayath,
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Dharwad Taluk and District (Presently working in
Devarahubballi  Grama  Panchayath), with
curmnulative effect and also for recovering a sum of
¥2,88,180/- from the salary and other allowances
payable to DGO-2 Sri Jagadish Kotur.

8. Action taken in the matter shall be intimated to this

Authority.

Connected records are enclosed herewith.

(JUSTICE N. ANANDA)

Upalokayukta-1, w a'

State of Karnataka,
Bengaluru
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